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(b) if so, whether Government propose to 
provide them the basic facilities, if not, what 
are the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) and (b) The Government 
schools teachers in Delhi had been 
demanding medical allowance at the rate of 
7.5 per cent of the basic pay as recommended 
by Chattopadhyaya Commission and 
allotment     of    Government 

' accommodation. The policy of the Gov-
ernment is not to grant medical allowance 
•"irrespective of the need. As regards allot-
ment of accommodation to teachers, this has 
"not been accepted so far. The Government 
have revised the pay scales of school teachers 
on 12-8-87 effective from 1-1-86, which 
adequately take care of further advancement 
of teachers by providing three-tier pay scale, 
i.e., ordinary scale Senior Scale and Selection 
Scale. 

Modernisation  of the  Armed Forces 

1586. SHRI VITHALRAO MADHAV-
RAO JADHAV: 
SHRI  PRABHAKAR B.  KORE: 
SHRI   H.   HANUMANTHAPPA: 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether it is a fact that the Chief 
of the Army staff has recently stated that 
the Indian armed forces would be fully 
modernised;  

(b) if so, what are the plans in this 
regard; and    
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(c) by when Indian Army would be the 
most modern army in the world which can 
compete with that of the developed 
countries? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) to (c) The modernisation of 
the Defence Forces is a continuous and on-
going process. It is kept under constant 
review, taking into account threat 
perceptions, technological developments, the 
geopolitical situation and the availability of 
resources. The Indian Army is equipped with 
modern weapons and equipment to enable it 
to effectively defend the country's territorial 
integrity. 

CBI investigation into    forgery of letter 
indicting a Cabinet Minister 

1588. SHRI BEKAL UTSAHI: 
DR.  RATNAKAR PANDEY: 

SHRI HARVENDRA SINGH 
HANSPAL: 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether it is a fact that Government 
have asked the CBI to examine the genui-
neness of the letter proposed to have been 
written by the Prime Minister in 1987 to the 
President of India implicating the Cabinet 
Minister for his involvement in Bofors 
Scandal; 

(b) if so, when the CBI has been asked to 
probe into the matter; and 

(c) by when the CBI would submit its 
report to Government? 

THE PRIME MINISTER AND MINIS-
TER OF PERSONNEL, PUBLIC GRIE-
VANCES AND PENSIONS (SHRI 
VISHWANATH PRATAP SINGH): (a) Yes. 

(b) On 22-7-90. 

(c) CBI will submit its final report when 
investigations are completed. 

Admission policy     of     Government 

1589. SHRI VITHALRAO MADHAVRAO 
JADHAV: 

SHRI PRABHAKAR B. KORE: 
SHRI H. HANUMANTHAPPA: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether it is a fact that the students 
who get above 90 per cent to 95 per cent 
marks in 12th standard will only get ad-
mission in engineering colleges; 

(b) whether it is also a fact that students 
who pass the examinations and even get first 
class i.e. 60 per cent or so are hot eligible or 
competent to get engineering education; 


